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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

OA NO. 582/2024
IN THE MATTER OF:
Rakesh Kumar ...Applicant
Vs

Union of India & Ors ...Respondent

STATUS REPORT ON BEHALF OF RESPONDENT NO. 4
(HARYANA STATE POLLUTION CONTROL BOARD)

Most Respectfully Showeth:

1. That the above-mentioned Original Application pending before
this Hon’ble Tribunal and is now fixed for 13.07.2026. On
19.03.2026 this Hon’ble Tribunal after considering the grievance
of the applicant to the effect of deteriorating in & around Hisar,
pleased to issue direction to the respondent to file response. The
relevant portion of the order dated 19.03.2026 in OA NO.
582/2024 is reproduced here for kind perusal:

“1. Learned Senior Counsel appearing for the applicant submits
that many such industries have now switched to PNG, but there
are still other industries which are using fuels, causing pollution
and that action is required to be taken before the next winter so
that problem of air pollution is not aggravated by these
industries.

2. Learned Counsel appearing for HSPCB seeks eight weeks’ time
to file the further report.

3. List on 13.07.2026."

2. That this reply is being filed through Shakti Singh, Regional
Officer, Haryana State Pollution Control Board, Hisar Region who
is authorized and competent to file the reply on behalf of

answering respondent.

3. That pursuant to the directions of the Hon’ble Tribunal, the
Regional Office, Hisar initiated stakeholder consultations
involving representatives of industrial associations, Haryana
State Industrial and Infrastructure Development Corporation
(HSIIDC), Haryana Shehri Vikas Pradhikaran (HSVP), and the
Industries & Commerce Department, with the objective of

assessing ground-level feasibility, infrastructural readiness and

e
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implications of mandatory transition to PNG. That a meeting
dated 08.07.2025 was convened at HSIIDC, Hisar, during which
industry representatives highlighted issues including lack of last-
mile PNG connectivity, concerns regarding uninterrupted supply,
and recent investments made in biomass- and briquette-based

systems.

4. That thereafter, a higher-level meeting was convened on
23.07.2025 under chairmanship of the then Member Secretary,
HSPCB with participation of senior officers of HSPCB, the
Industries Department, HSVP, and representatives of industrial
associations. The meeting deliberated upon environmental
considerations alongside practical constraints and resolved to
constitute a multi-departmental committee to examine PNG
infrastructure deficiencies and to explore the feasibility of a

phased and evidence-based transition.

5. That in compliance of direction issued on 23.07.2025 after
meeting held under the chairmanship of Member Secretary,
HSPCB, the Joint Director, DIC, Hissar conducted meeting with
the representative of Haryana City Gas (PNG supply agency),
HSVP, HSIIDC, HSPCB and Industrial Association Hissar on
07.01.2026 and 05.03.2026 to identify the lapses in the supply
of PNG supply through pipeline to air polluting industries in
District Hisar. The proceedings of the meeting held in this matter
on 07.01.2026 & 05.03.2026 are enclosed as Annexure R/1
and R/2 Respectively.

6. That Joint Director, DIC, Hissar submitted the report regarding
examination of the issue of switching from existing approved
fuels of PNG Fuels for the Industries of Hisar vide office Memo.
No. DIC/HSR/ID/2537 Dated 10.03.2026 (Annexure R/3), as
per which out of 140 industrial units (list attached with report
dated 10.10.2025 submitted before Hon’ble NGT in present OA
which have obtained CTO from the HSPCB for the approved fuel
for non-NCR area), 41 no of units are located on or in vicinity of
main arterial PNG supply pipeline (map enclosed with DIC report
dated 10.03.2026). The Haryana City Gas (PNG supply agency)
has submitted vide letter dated 6-3-2026 that the time period to

e
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provide PNG connection for the industries, where PNG network is
available (as per map referred above) are 49 no of industrial
units using solid/liquid fuel), could be given in 45 days from the
signing of Gas Sales Agreement (GSA), and for 105 no of
industrial units where PNG pipeline network is not available, the
Haryana City Gas (PNG supply agency) has submitted that they
would able to provide PNG supply in 90 days to 120 days from
the signing of Gas Sales Agreement (GSA). However, at
presently out of 140 units, 99 number of units are outside the
vicinity of laid PNG supply pipeline in District Hisar. The list of
units along with addresses is also attached with DIC report dated
10.03.2026.

. Further, M/s HCG (KCE) Private Limited was asked to submit the
month-wise details of PNG (Piped Natural Gas) quantity
supplied/consumed by connected units for the last six months.
while studying the monthly consumption pattern in the last six
months, the no. of industrial units consuming PNG has increased
from 16 to 22 No. of units. The list of industrial units using the
PNG with monthwise PNG consumption as provided by PNG

supplying agency is enclosed as Annexure R/4.

. That in furtherance of affidavit dated 22.12.2025 filed by the
Member Secretary, Haryana State Pollution Control Board,
Panchkula, and in furtherance of the directions issued by this
Hon’ble Tribunal, the 58 No. of industrial units were inspected,
for examining the compliance status. 39 No. of units were found
operational, out of which 37 Nos. of units were found complying,
02 No. of units were found non complying, 14 Nos. of Units were
found closed its own and 05 Nos. of units were found
dismantled. Further, compliance status of 26 units having valid
Consent to Operate, against which Haryana City Gas (PNG
supply agency) had raised allegation of using unapproved fuel,
19 nos. of units were found complying, 03 Nos. of units were
found non complying, 03 Nos. of units were found closed on its
own and 01 No. of unit was not having air polluting process.
Copies of the status of compliance in respect of above mentioned

58 units and the list of 26 units with allegations of unapproved
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fuel are annexed herewith as Annexure R/5 and Annexure

R/6 respectively.

9. That regular inspections of industrial units have been carried out
by the field officers of Respondent No. 4. During the course of
such inspections, 06 No. of units were found operating without
obtaining the requisite consent from the Haryana State Pollution
Control Board and 06 No. of units were found operational and
non-complying with CTO conditions. Accordingly, action against
the said units has been initiated in accordance with the
provisions of the Water (Prevention and Control of Pollution) Act,
1974 and the Air (Prevention and Control of Pollution) Act, 1981.
A copy of the detailed action taken by the Board against the said

units is annexed herewith as Annexure R/7.

In view of submissions made herein above, it is humbly
prayed that the present status report may kindly be taken on
record.

Date: 10.07.2026

Place: Hisar %
Reéi nal Officer,

Haryana State Pollution Control Board,
Hisar Region
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELMI
OA NO, 582/2024
IN THE MATTER OF:
Rakesh Kumar Applicant
Vs
Union of India & Ors ...Respondent
AFFIDAVIT

I, Shakti Singh, Regional Officer, Haryana State Pollution Control

Board, Hisar Region aged about 44 years do hereby solemnly affirm
and state as under: -

1. That in the aforesaid official capacity, I am well conversant with
the facts and circumstances of the case and is authorized to file
the present reply on behalf of Respondent No. 4. Therefore, I am
competent to swear this affidavit.

2. That I have gone through the contents of the accompanying status
report which has been drafted under my instructions.

Verification:

Verified at Hisar on this 10t day of July, 2026 that the contents
of affidavit are true and correct to my knowledge and on the basis of
information derived from the official record which I believe to be true
and no material fact has been concealed therein.

Date: (0-97-2026
Place: I:i/s;ar——\\\
/014 R\

[
NOTAR
HISAR



Joint Diggqtor Annexure R/1
District Industries Centre, Hisar

4™ Floor, Mini Sccretariat, Hisar

Email ID:- jddichsrargmail.com
Phone No. 01662-224021

Iimail:
To

1. The R.O, Hisar, HSPCB
2. Listatc Manager,
HSUIDC, Hisar
3. HSVP ,Hisar
4. All Industrial Association, Hisar
5. All Large, Industrics of Hisar Distt.
6. Haryana City Gas, Hisar

Mecmo No:- DIC;’]-ISIUID/',?}LJL, - L] g Dated:- 07} 0,/ 26

Regarding report of the committee in compliance of the Minutes of meeting
held on 23.07.2025 of the officers of HSPCB , HSIIDC & represcentatives of
industrial association of Hisar regarding examination the issuc of switching
form existing approved fuels to PNG Fuels for the Industrics in Hisar.

khAAAAhAk

Subject:-

In context of the subjected matter, it is intimated that a meeting is held today i.c

07.01.2026 wherein following participants from various Departments/organisations were
present:-

1. Sh. Shakti Singh, Regional Officer, Hisar, Haryana State Pollution Control Board.

2. Sh. Anil Kumar, Estate Officer, HSIIDC.
3. Sh. Kapil, AE, HSPCBRB.

4. Sh. Ashok Sharma, Jindal Stainless.

5. Sh. Sandeep Jain, DCM Textile, Hisar.,
6. Sh. Piyush Bodana, Executive, HCG.

It has been decided that in  context of the

matter,  all
departments/industries/associations/IHHCG will

submit their report/vicws by today so that

action may be taken as directed by the authority. Further, the next mccting will held under

the chairmanship R.O, HSPCB, Hisar and written view/report will be discussed and will be
compiled, accordingly.

x

nt Director
Dlst!i.l‘:{ndusmes Cuintre
HISAR
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To
1. The R.O.

Haryana State Pollution Control Board
Hisar.
2. The Estate Manager

HSIIDC, Hisar
3. The Estate Manager,

HSVP, Hisar
4. All Industrial association of Hisar.

5. Haryana City Gas, Hisar.
Memo No:- DIC/HSR/ID/952S -9  Dated:- oejofi/o?é

Subject:- Minutes of Mecting held on 05-03-2026 under the
Chairmanship of Joint Director DIC Hisar and representative

of HSPCB, HSVP industrial association of Hisar & HCG (JCE)
Private Limted at the office of HSPCB, Bays no B-7, 8, Urban
Estate-II, Hisar under the regarding Examination of the issue
of switching from existing approved Fuel to PNG Fuels for the

Industries in Hisar.
E R R

Please find enclosed herewith the minutes of the meeting held on

05.03.2026 for your information and necessary compliance.

Enscl:- As above

N

Joint Director
District Industries Centre,

Hisar o
&
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Minutes of Meeting held on 05.03.2026 under chairmanship of the Joint Director,
DIC Hisar and representative of HSPCB, HSVP, industrial association of Hisar &
HCG (KCE) Private Limited at the office of HSPCB, Bays No. B-7, 8, Urban
Estate-11, Hisar under the regarding examination of the issue of switching from
existing approved Fuels to PNG Fuels for the Industries in Hisar.

The meeting was convened in compliance with the directions passed by the Hon’ble
National Green Tribunal (NGT) in O.A. No. 582/2024 titled Rakesh Kumar Vs Union
of India & Others, The Tribunal directed concerned authorities to examine the steps for
facilitating the switch to Piped Natural Gas (PNG) or other cleaner fuels, considering
the completion of PNG pipeline infrastructure in the area.

Attendance sheet of meeting is attached as Annexure-A.

A. Sh. Brij Pal Chaudhary, Joint Director, DIC raised the following issues during
the meeting while examining the information/record of Haryana City Gas, Hisar
submitted about already laid pipeline for supply of PNG and directed to submit
comprehensive information regarding list of industries already having PNG
supply, the scope of work on part of the Haryana City gas, Hisar and on the part
of the industry for PNG supply connection and detail of the distance of the unit
from main pipeline and the time required to bring the PNG supply from pipeline
to all the individual air polluting units of district hisar .

B. Sh. Sandeep (Representative of Hisar industrial area) has raised the following
1ssues ;

1. The cost proposed by the authorized PNG supplier is significantly higher
compared to other approved fuels. Moreover, the industrial units are already
complying with environmental norms by installing pollution control devices
and maintaining the compliance of emission standards as per norms approved
by CPCB and HSPCB while operation of their industrial units. Further, the
industrial units are using fuels from the list of approved fuel by HSPCB for
outside NCR area of Haryana.

1. The possibility of switching to PNG would be economically unviable for the
industrial units of Hisar (outside NCR area), as the cost of PNG is higher
compared to other approved fuels currently in use. The adoption of PNG
would make 1t difficult for these units to remain cost-competitive with similar
industries located in districts outside the NCR

1. Many industries have recently made significant investments in briquette-based
systems, and switching to PNG at this stage may render these systems
obsolete, leading to additional expenditure for up gradation, and considering
that most units fall under micro and small enterprises with capital investment
on plant and machinery would lay the additional financial burden which may
risk the business viability.
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iv. The requirement of maintaining a parallel fuel system for backup during PNG
supply disruption imposes extra capital and maintenance costs, which will lay
additional financial burden for many industries. Therefore the authorised PNG
supplier m hisar should give commitment/undertaking in writing for the
Industrial units, which are willing to use PNG as a fuel in their unit.

C. The regional officer, HSPCB, Hisar informed that the gaseous fuel ie natural gas ,
PNG , CNG 1s having high calorific value and causes lesser pollution potential then
solid and liquid fuel. The industrial units should give preference to use gaseous fuel, if
available readily and consistently .

The Meeting ends with thanks to all the participants.



From

To

Subject:- Regarding report of the

845 Annexure R/3

The Joint Director,
District Industries Centre,
Hisar

The Member Secretary,
Haryana State Pollution Control Board
C-11, Sector-6, Panchkula,

Memo.No. DIC / HSR /1D/2537 Dated: 10.03.2026

committee in compliance of the Minutes of meeting
held on 23.07.2025 of the officers of HSPCB, HSIIDC & representatives of
industrial association of Hisar regarding examination the issue of switching
from existing approved fuels of PNG Fuels for the Industries of Hisar.

As per discussion held in the meeting, record provided by Haryana City Gas (PNG

supply agency), HSPCB and survey conducted, the latest status is as given below: -

a.

17 no of industrial units have taken connection ofPNG supply from Haryana City Gas
(PNG supply agency). The list enclosed as Annexure D,

The map of PNG supply pipeline availability in district Hissar is enclosed as an
Annexure E.

Out of 140 industrial units ( as per report submitted before Hon’ble NGT dated
10.10.2025 in OA No. 582/2024) which have obtained CTO from the HSPCB for the
approved fuel for non-NCR area 41 no of units are located on or vicinity of main arterial
PNG supply pipeline (map enclosed as Annexure E)

The Haryana City Gas (PNG supply agency) vide letter dated 06.03.2026 has given a list
of 26 no of units alleging that they are operating with another unapproved fuel rather than
approved fuel for which CTO has been obtained the unit from HSPCB in the past.
Regarding this to ascertain the factual status the Regional office HSPCB has
recommended to head office (Annexure F) for grant of permission of
inspection/sampling by the field officers as per policy of the HSPCB. The details
provided by HSPCB & HCG.

The Haryana City Gas (PNG supply agency) vide letter dated 06.03.2026 has given a list
of 24 no of units alleging operating presently without obtaining CTO from HSPCB in the
Jurisdiction of District Hisar. Regarding this Regional office HSPCB has issued SCN for
closure to 4 no of units and further action will be initiated after expiry of SCN as per laid
procedure of the board.

10
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f. The Haryana City Gas (PNG supply agency) has submitted vide letter dated 6-3-2026
that the time period to provide PNG connection for the Industries, where PNG network is
available (as per map provided in Annexure E are 49 no of industrial units using
solid/liquid fuel) could be given in 45 days from the signing of Gas Sales agreement
(GSA) and for 105 no of Industrial units where PNG pipeline network is not available the
Haryana City Gas (PNG supply agency) has submitted that they would able to provide
PNG supply in 90 days to 120 days from the signing of Gas Sales Agreement (GSA).
However, at presently out of 140 units, 99 number of units are outside the vicinity of laid

PNG supply pipeline in District Hissar. The list of units along with addresses are
enclosed as Annexure G.

All details provided by HSPCB & HCG.
Submitted for information and further necessary action, please.

DA/~ Annexure A to G.
Join ector
District Industries Centre
Hisar

Endst No.:DIC/HSR/ADMNY/ 253 8-2542 Dated: 10.03.2026

A copy of the above is forwarded for your kind information & nessary action please.
The R.O.,Haryana State Pollution Control Board,Hisar.

2 The Etatse Manager, HSIIDC, Hisar.

3 The Estate Manager, HSVP, Hisar.

4.  All Industrial Association of Hisar.
5

Haryana City Gas, Hisar. %
Joint Director,

District Industries Centre,
Hisar.

—
.
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ANNEXURE - A

LIST OF INDUSTRIES USING PIPED NATURAL GAS (PNG)

Intake Volume

S.No. |Name of Industries Category Address Status (in SCMD)
1 Quality Foils (India) Ltd. Industrial |Plot No. 3, Industrial Development Colony, Hisar, Haryana-125005 Connected 1800
2 Jai Bharat Industries. Industrial |Plot No. 64, Sector-27-28, Hisar, Haryana- Connected 200
3 Rawalwasia Ispat Udyog Pvt. Ltd. Industrial |11th, K.M. Mile Stone, Delhi Road, Opp. Cantt. Hisar, Haryana-125006 Connected 1100
4 Sandley Chem (India) Pvt. Ltd. Industrial |32, Udyog Nagar, Delhi Road, Hisar, Haryana-125001 Connected 550
5 Vardhman Steels Industrial |Plot No. 8, Industrial Development Area, Hisar, Haryana-125005 Connected 240
6 Hisar Metal Industries Ltd. Industrial |Plot No. 178, Sector 27-28, Hisar, Haryana Connected 150
7 Alton Hi- Tech Sanitary Ware Pvt. Ltd. Industrial |Plot No0.123, Sector-27-28, Hisar, Haryana-125005 Connected 25
8 Broga Bath Fitting Pvt. Ltd. Industrial |Plot No0.98, Sector-27-28, Hisar, Haryana-125005 Connected 25
9 New Saini Sweets (Work Shop) Industrial | Gate No. 4, Vidhyut Nagar, Hisar, Haryana-125005 Connected 300
10 |Jindal Polybuttons Pvt. Ltd. Industrial |10th KM Stone, Delhi Road, Hisar, Haryana-125006 Connected 140
11 |Haryana Industrial Company Industrial |Plot No. 6A, Industrial Development Area, Hisar, Haryana-125005 Connected 150
12 Silver Line Enterprises Industrial | Khasra No. 58/8/1,13/2/2,18/1/1,0pp- Reliance Petrol Pump, NH-9, Mayyar,| Connected 40
13 |Jindal Industries Pvt. Ltd. Industrial |O.P. Jindal Marg, Hisar, Haryana-125001 Connected 4000
14 Hisar Metal Industries Ltd. Industrial |Near Industrial Development Colony, Hisar, Haryana-125001 Connected 2200
15 |Hissar Pipes Pvt. Ltd. Industrial |17-18 Km Stone, Near Power Grid, Delhi Road, Hisar, Haryana-125034 Connected 900
16 Bawa Enterprises Industrial |Plot No. 40, Industrial Development Area, Hisar, Haryana-125005 Connected 30
17 |VIPIN ST Poles Pvt Ltd Industrial |Kutubpur, Hansi Connected 600

12
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HISAR-PIPELINE NETWORK
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Sr. No. [Name & Address of Unit Category
1|Actilife Organics Khasra No 35 , VPO Kohli, Kohli-Kherampur Road,

Adampur, Hisar ORANGE

2|Ashish Agroils Extractions

Hisar Road, Surewala Chowk, Uklana Mandi, Distt. Hisar ORANGE

3|Bahar International

Village Hazampur ORANGE

4|Banarsi Dass Cotton Mills Pvt Ltd 7th KM Sirsa Road ORANGE
5|Bhagwati Industries Rawat Khera Road, Mangali

Surtia, Hisar RED

6|Bharat Crop Protection Private Limited Plot no 77, Balsamand

Road, VPO PATAN, Hisar ORANGE

7|BINDAL SONS AND SPICES 4TH MILE STONE

SIRSA ROAD HISAR ORANGE

8|BRS Alloys Pvt. Ltd. P. No. 1, 2 & 3, Delhi Road,

Hisar RED

9|CBR CRUSHER PRIVATE LIMITED VPO NALWA

TEH AND DISTT HISAR ORANGE
10|City Plywood Mfg. Co.

9 Km Stone, Satroad Khas, Delhi Road ORANGE
11(Colortex Products Private Limited Panihar

Chowk Rajgarh Road vill Choudharywas, district Hisar ORANGE
12|DASHMESH METAL VPO MOTH RANGRAN RED
13|Deepak DYE Chem Pvt Ltd Village Durjanpur,

Hisar ORANGE
14|Deepak Industries Kharar Alipur Road Hansi RED
15|DHAN LUXMI BIO FERTILIZERS KILA NO 15,

MURABBA NO 397, VPO BALSMAND, Balsmand,

Hisar, Haryana, 125001 ORANGE
16|Fruit Jump India Pvt. Ltd. 6th KM Stone, Jind

Road, Hansi, Hisar ORANGE
17|GANESH ENTERPRISES 1 KM Stone, Arya Nagar to Balsamand

Road, VPO- Patan, Distt.- Hisar ORANGE
18|HARYANA INDUSTRIES

VPO SULTANPUR RED
19|HISAR AGRO FOOD PRODUCTS Satrod Ladwa

Road Southern Bypass Hisar ORANGE
20|HISAR SPINNING MILLS LTD 9TH K.M. STONE, HISAR BHIWNI

ROAD, VPO DABRA, ORANGE
21|HISAR STEELS PRIVATE LIMITED Mauja

Raipur,Sector 19,Raipur Road Hisar ORANGE
22|Jain Agro Industries

9th KM Stone, Tohana Road, Near Pabra Minor, Vill. Gaibipur,

Barwala, Distt. Hisar ORANGE
23|JASWANT RASAYAN PRIVATE LIMITED

PLOT NO 48 SECTOR 28 HISAR ORANGE
24|Jindal Stainless Limited, (Cold Rolling Division)

OP Jindal Marg Hisar RED
25|IJNB STEEL INDUSTRIES PVT LTD

51-52, SECTOR 27-28 RED
26|IJNB STEEL INDUSTRIES PVT LTD

RAIPUR ROAD RED
27|JRM FOODS PRIVATE LIMITED JIND ROAD

HANSI ORANGE

16
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28|Kartar Singh Contractor Hot Mix Plant Village

Gianpura, Barwala, Hisar ORANGE
29|Kisan Phosphates Private Limited VPO Gawar,

Hisar RED
30(Kisan Phosphates Pvt Ltd DCP Gavad Road

Balsamand Hisar RED
31(KRISHANA INDUSTRIES VILLAGE BALAK ORANGE
32|Krishana Krishana Metal Industry Near OK

Industry, Hansi RED
33|Krishna enterprises

barwala hisar road barwala GREEN
34|KRISHNA INDUSTRY

Khasra No 13//2/6 (2-0) at VPO Patan, Distt Hisar RED
35|Krishna Metals 25-02/2280, Radhika Road,

Nand Nagar, Hansi ORANGE
36|M P SONS MIRZAPUR ROAD, VPO RAIPUR

HISAR ORANGE
37|Jindal Supreme (India) Pvt. Ltd., 9th KM Stone, OP Jindal Marg,

Hisar RED
38[M/s Jai Durga Industries VPO NEOLI KALAN RED
39(Maa Bhanbhori Trading Company Kallar Bhani

Ukalana Mandi Hisar RED
40|Maa Metal Kutubpur Road, Hansi RED
41|Mahipal Ceramics Pvt. Ltd.,

Post Box No. 48, Mirzapur Road, Hisar ORANGE
42|Tara Crop Care Private Limited (MENTHA OVERSEAS PRIVATE

LIMITED Satrod) Satrod ORANGE
43|RYMON CHEMICAL AND FERTILIZER 140 SECTOR 27 28

INDUSTRIAL AREA HISAR ORANGE
44|Mukandi Lal Radha Kishan

Doulatpur Road, Uklana Mandi ORANGE
45(NATIONAL CHEMICALS 9TH KM STONE

BARWALA ROAD VILLAGE TALWANDI RANA DISTT HISAR RED
46|Naveen Enterprises vill Ludas, Hisar ORANGE
47|0liver Power Solution Village- Kutabpur, Teh.-

Hansi, Distt.- Hissar, Haryana RED
48|0OM INDIA INDUSTRIES VPO PATAN ORANGE
49|Rajiv Gandhi Thermal Power Plant

Village - Khedar RED
50|{RAJIV METALS RAJIV METALS OPP ] S

INDUSTRY BARWALA ROAD HANSI RED
51|RAWALWASIA STEEL PLANT PRIVATE LIMITED 6TH KM STONE

DELHI ROAD HISAR RED
52[Richlin Rubbers Plot No. - 559, Village-

Hazampur, Tehsil- Hansi, Hisar ORANGE
53|S A Cottex Private Limited KHASRA NO 353

KILA NO 24/1, 24/2, DOLUTPUR ROAD BARWALA DISTT HISAR -

125001 ORANGE
541S.0. INDUSTRIES

Mustil No. 124 Killa No. 24/2 , Vill. Sisar- Kharbala, Teh. Banss,

Distt. Hissar, Haryana - 125042. RED
55|SAHARAN PLYWOOD INDUSTRIES

VPO NANGTHALA ORANGE
56|SANDLEY INDUSTRIES

29 UDYOG NAGAR DELHI ROAD HISAR RED

17
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57|Sapna Beverages Industry Depal Road, Prem

Nagar, Hansi, Hisar ORANGE
58|SHAMBHU INDUSTRIES PVT LTD

VILLAGE SATROD KHAS ORANGE
59(Shiv Ganga Food Products Barwala road Hansi ORANGE
60(SHIV NAUSHADER LAGHU UDYOG V.P.O. -

KOTH KHURAD TEHSILL - KHERI JALAB DISTT HISAR ORANGE
61|Shiv Shakti Industries VPO Litani Uklana Distt

Hisar ORANGE
62|Shree Balaji Oil Industries,Nalwa Village

Nalwa,Hisar RED
63|SHREE BALAJI RICE MILL

3 KM Stone, Bhiwani Road, Hansi, Distt. Hisar ORANGE
64|S S Enterprises

sarsod balak chopta road vpo jevra Hisar ORANGE
65(Shree Salasar Balaji Industries 5th K.M. Stone,

Agroha Road, Mandi Adampur ORANGE
66|Shakti Industries, 9th KM Stone Rajgarh Road, Hisar RED
67|SHREE SALASAR INDUSTRIES

VPO KABREL TEHSIL ADAMPUR DISTRICT HISAR HARYANA ORANGE

68|SHREE SHYAM SNACKS FOOD PRIVATE LIMITED PLOT NO 1 SHREE

SHYAM SNACKS FOOD PRIVATE LIMITED AGRO PROCESSING

CLUSTER VILLAGE JAGAN HISAR ORANGE
69|SHREE SHYAM SNACKS FOOD PRIVATE

LIMITED Agro Processing Cluster by SHREE SHYAM SNACKS FOOD

PRIVATE LIMITED

Village Jagan, Tehsil & District Hisar. ORANGE
70|Shri Balaji Chemicals Village Matloda, Distt.

Hisar ORANGE
71|SHRI BALAJI CONSTRUCTIONS VILLAGE

KANWARI, TEHSIL HANSI, HISAR ORANGE
72|SHRI BALAJI ENTERPRISES

PLOT NO.20, SECTOR 27-28, URBAN ESTATE , DELHI ROAD,

HISSAR,HARYANA RED
73|Shri Om Laxmi Plywood Industries Village

Fransi Tehsil and District Hisar ORANGE
74|Shri Ram Chemicals Village Koth kalan Distt

Hisar ORANGE
75|Sia Polymers LLP Village Mangali, Teh and Distt

Hisar ORANGE
76|Steelmint industries Pvt. Ltd.

VPO Talwandi Rukka, Hisar (Haryana) GREEN
77|Sunrise Woods Industries VPO Kohli, Agroha-

Adampur Road, Hisar ORANGE
78|Super Oil Refinery VPO Mirchpur, Distt. Hisar ORANGE
79|YBK Industries Pvt. Ltd. Village Patan, Hisar RED
80|Beyond Drilling and exploration Private Limited, Near Railway

Bridge, Barwala ORANGE
81|DCM Textiles

PO Box No 59 Near Mela Ground Hisar RED
82|Quality Stainless Pvt Ltd

Near 7, Industrial Development Colony Hisar RED
83[M/s Kailash Proteins

Village Kalirawan Mandi Adampur Hisar ORANGE
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84|Eco Surgical (India)

PLot No 181, Sector 27-28, Industrial Area-Hisar ORANGE
85|Shree Ganga Industries

Sunwin Tower, Industrial Area, Hisar GREEN
86|M/S SARBJEET PLYWOOD INDUSTRY

vill. agroha, distt. hsiar. ORANGE
87|Shri Balaji Phosphate And Organic Ind.

VPO Gavad, Hisar ORANGE
88|HARYANA TYRE INDUSTRIES

H NO. 134 VILLAGE LITANI BLOCK-1, TEH-HISAR ORANGE
89|TRIDENT ENTERPRISES, Village- KOTH KALAN, Distt. Hisar ORANGE
90|Shri Ram Industries Village Mirjapur, Hisar ORANGE
91|SHREE SHYAM OIL INDUSTRIES khasra no 83//15/2/1, 16/2,

25/1, 107//5/1 Vpo-Talwandi Rukka, Hisar, Haryana- ORANGE
92|M/s Choudhery Cheese Bazar Pvt. Ltd.,Village-Kohli, Adampur,

Distt. Hisar RED
93|Hisar Surgical, VPO Shahpur, Distt Hisar, Haryana ORANGE
94|Shree Shyam Snacks,Foods pvt,ltd(Unit 3), Plot No. 03, Shree

Shyam Snacks, Food Park, APC, Vill. Jagan, Adampur, Hisar

ORANGE
95|Hisar Aluminium Pvt. Ltd.,Village Patan, Tehsil and Distt Hisar

RED
96|Dailyway Petro LLP, Village Chaudhariwas, Distt Hisar, Haryana

RED
97|AOQV Feeds Private Limited, Vill Parbhuwala Uklana, HISAR ORANGE
98|MSVS SURGICAL GOODS, VPO Mattershyam, Tehsil and District

Hisar,Haryana 125001 ORANGE
99|Kalsi Plywood Industry, VPO NANGTHALA DISTRICT HISAR ORANGE

19



855

Annexure R/4

MONTHLY PNG CONSUMPTION DETAILS OF CONNECTED INDUSTRIAL CUSTOMERS

Sr. No. Customer Name TYPE Jan-26 Feb-26 Mar-26 Apr-26 May-26 Jun-26
1 Quiality Foils (India) Limited Industrial| 56943.8 | 48660.2 | 50388.7 | 44727.3 | 49931.3 41108.8
2 Jai Bharat Industries Industrial| 5428.3 4928.4 4572.2 3839.3 6197.9 5956.6
3 Rawalwasia Ispat Udyog Private Limited. |Industrial| 33544.8 27211 28449.5 | 27691.8 | 28486.1 27296.4
4  |Vardhman Steels Industrial] 9100.1 6288.8 9924.4 8057.1 9286.8 10808.2
5 Hisar Metal Industries Ltd Industrial 5700 2846 1903 0 3860 0
6 Alton Hi-Tech Sanitary Ware Pvt. Ltd. Industrial| 909.825 1260.94 | 1347.97 | 541.66 0 1618.465
7 Broga Bath Fitting Private Limited Industrial| 896.105 663.93 872.46 865.28 | 805.065 | 1027.455
8 |Jindal Polybuttons Pvt Ltd Industrial 3582 3822.893 3621 4056 2587 2093
9 [Sandley Chem (India) Pvt. Ltd Industrial|] 15252.5 8889.2 12227 3208.1 7231.4 0
10 [Haryana Industrial Company Industrial| 3471.3 2532.43 | 3482.4 | 3796.72 | 3815.92 2844.36
11 |New Saini Sweets (WORKSHOP) Industrial| 9894.35 | 8871.34 | 8755.45 | 9110.5 | 7565.64 6422.81
12 |JINDAL INDUSTRIES PVT. LTD. Industrial| 121890 145049 131743 122386 114285 81560
13 |[Silver Line Enterprises Industrial| 1176.25 | 960.817 | 1032.891| 980.98 | 813.139 912.037
14 [Hisar Metal Industries Ltd. (SEC-9/11) Industrial] 61048 47688 48875 43684 | 44319.36 44900
15 |BAWA ENTERPRISES Industrial| 750.075 735.05 741.21 390.66 313.66 329.283
16 |HISSAR PIPES PRIVATE LIMITED Industrial| 14176.068 | 25140.3 | 34721.5 | 35968.94 51068 46279.1
17 |Vipin S.T. Poles Pvt. Ltd. Industrial 0 0 22864 20619 23109 22254
18 [Ravindra Tubes Private Limited Industrial 0 0 1838.6 8623.5 8235.8 8641.2
19 |Oliver Power Solution Industrial 0 0 0 2774.52 | 3735.96 2884.33
20 [HP Cotton Textile Mills Limited Industrial 0 0 0 0 0 2086.84
21 [Hindustan Industrial Product Industrial 0 0 0 0 0 207.6
22 [JNB Steel Industries Private Limited Industrial 0 0 0 0 0 17360

Total 343763.47 | 335548.3 | 367360.3 | 341321.4| 365647 | 326590.48
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Annexure R/5

Quantity of fuel

Sr. No. Name unit Adress Category Fuel Used per day as per Location Compliance Status Fuel as per
CTO in Ton analysis report [Status
The unit was inspected on 07.03.2026 by Sh. Kapil
o . Singh, AEE and sample of Air emission was collected.
1. M/s Jai Durga Industries VPO NEOLI KALAN Red LSDF 0.1 Outside industrial |t found complying. As per Analysis report No. 1000
area in rural area  |pared 11.03.2026 the parameters were found within
prescribed limit. LSDF Complying
The unit was inspected on 8.6.2026 by Sh. Kapil Singh,
AEE and sample of Air emission was collected. Unit
2. JAI BHARAT INDUSTRIES| ©'Ot No-64, Sector 27-28, Red LSDF, Electricity 0.05 Within industrial area |[found complying As per Analysis report No. 137 Dated
Industrial Area, 12.6.2026, the parameters were found within
prescribed limit. Electricity Complying
The unit was inspected on 22.06.2026 by Ms. Kirti, Sc-
Outside industrial [B and sample of Air emission was collected. Unit found
3. RAWALWASIA STEEL 6TH KM STONE DELHI Red LDS/LSDF 0.4 area but in urbanised [complying As per Analysis report No. 143 Dated
PLANT PRIVATE LIMITED ROAD HISAR area 25.06.2026, the parameters were found within
prescribed limit. LDS, Electricity |Complying
The unit was inspected on 26.02.2026 by Sh. Kapil
Outside industrial [Singh, AEE and sample of Air emission was collected.
4, SHAKTI INDUSTRIES | 211 KEOS/\TS':"?S&?GARH Red LSDF 0.1 area but in urbanised |Unit was found complying. As per Analysis report No.
area 973 Dated 03.03.2026 the parameters were found
within prescribed limit. LSDF Complying
. . The unit was inspected on 22.06.2026 by Ms. Kirti, Sc-
Ravindra Tubes Private 10th KM Stone, Delhi Outside industrial | ang sample of Air emission was collected. As per
5. Limited Road, Hisar Red LSDF 1.3 area but in urbanised | Analysis report No. 144 Dated 25.06.2026 the
area parameters were found within prescribed limit. PNG Complying
The unit was inspected on 26.06.2026 by Ms. Kirti, Sc-
UALITY FOILS (INDIA) | 3, Industrial Development - e ) B and sample of Air emission was collected. As per
6. Q LTD ( ) Colony, P Red Electricity, LSDF 1.8 Within industrial area Analysis report No. 150 & 151 Dated 30.06.2026 the
parameters were found within prescribed limit. PNG Complying
The unit was inspected on 22.06.2026 by Ms. Kirti, Sc-
7. K P ENTERPRISES PLOT NO 3;I§§§TOR 2728 Red LSDF 2 Within industrial area [B . During inspection the unit was found close its own
due to seasonal off Closed
8 AANINEY GALVANIZERS | VPO MATTERSHAM DISTT Red LSDF 5 Outside industrial ~ [Unit was inspected on 16.3.2026 by Sh. Kapil Singh,
) AND CONSULTANTS HISAR HARYANA area in rural area |AEE, wherein, unit found closed. Closed
The unit was inspected on 12.6.2026 by Sh. Kapil
. . Outside industrial [Singh, AEE and sample of Air emission was collected.
9. Hindustan Metal and | 9 K.M. Stone, Delhi Road, Red LSDF 0.2 area but in urbanised |Unit was found complying. As per Analysis report No.
Chemicals Hisar area 139 Dated 16.06.2026 the parameters were found
within prescribed limit. Diesel Complying
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10.

National Chemicals

9TH KM STONE BARWALA
ROAD VILLAGE TALWANDI
RANA DISTT

Red

LSDF

0.2

Outside industrial
area but in urbanised
area

The unit was inspected by Sh. Kapil Singh, AEE on dated
07.03.2026 w.r.t. direction of Head Office, HSPCB in matter of
Hon'ble NGT in OA No. 582/2024 titled as Rakesh Kumar Vs
Union of India. During inspection, the unit was found
operational. However, following deficiencies were found during
the inspection: 1. The wet-scrubber is not properly functioning.
2. The sample of Air emission was collected for assessing
functional adequacy of APCM, but as per report No. 997 dated
11.03.2026, the suspended particulate matter limit found 174.8
which exceeds the prescribed limit i.e. 150. 3. Not provided
proper logbook of wet-scrubber. A show cause notice was
issued vide this office letter No. 3035-36 dated 12.03.2026. The
unit has not submitted reply of SCN. Therefore, it is
recommended that closure order against the above mentioned
unit may be issued under section 33-A of Water (Prevention &
Control of Pollution) Act,1974 and under section 31A of the Air
(Prevention & Control of Pollution) Act, 1981 and revocation of
the Consent to Operate granted under Section 21 of the Air
(Prevention and Control of Pollution) Act, 1981 and Section 25
of the Water (Prevention and Control of Pollution) Act, 1974
vide No. 14609756 valid upto 30.09.2026 as per Board policy.
The unit has not submitted the reply of SCN. Therefore, it is
requested to initiate closure order against the unit under section
31-A of Air (Prevention & Control of Pollution) Act, 1981 and 33-
A of Water (Prevention & Control of Pollution) Act, 1974 as per
board policy. Closure order was issued vide Endst.
No.:HSPCB/HIS/2026/INS/142638196CONCO001-004
dated:25-Jun-2026 and same was implemented on 03.07.2026

LSDF (Diesel)

Non Complying

11.

Shree Balaji Oil
Industries,Nalwa

Village Nalwa,Hisar

Red

LSDF, Electricity

0.05

Outside industrial
area in rural area

The unit was inspected on 28.02.2026 by Sh. Kapil
Singh, AEE and sample of Air emission was collected.
As per Analysis report No. 983 Dated 03.03.2026 the
parameters were found exeeding the prescribed limit.
This office has recommended for vetting and approval
for prosecution vide No. 24 and dated 09.04.2026.
Closure action against the unit is under process

LSDF (Diesel)

Non Complying

12.

Hissar Pipes Pvt. Ltd.

17-18 K.M. Stone, Delhi
Doad, Hisar

Red

LSDF

1.1

Outside industrial
area but in urbanised
area

The unit was inspected on 9.12.2025 by Sh. Kapil
Singh, AEE and sample of Air emission was collected.
Unit was found complying. As per Analysis report No.
586 & 587 Dated 15.12.2025 the parameters were
found within prescribed limit.

LSHS

Complying

13.

SINGLA METALS

PLOT NO. 78, SECTOR 27-
28, HISAR

Red

LSDF, Electricity

0.05

Within industrial area

The unit was inspected on 17.03.2026 by Sh. Kapil
Singh, AEE and sample of Air emission was collected.
Unit found complying. As per Analysis report No. 1053
Dated 24.03.2026 the parameters were found within

prescribed limit.

Diesel

Complying
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Mustil No. 124 Killa No.

Outside industrial

The unit was inspected on 13.01.2026 by Sh. Kapil

14. S.0. INDUSTRIES 24/2 , Vill. Sisa_r- Kha.irbala, Red Coal 0.5 area in rural area Singh, AEE and during inspection the unit found
Teh. Banss, Distt. Hissar, temporarily closed during inspection. Closed
The unit was inspected on 08.06.2026 by Sh. Kapil
. . Singh, AEE and sample of Air emission was collected.
15. Maa Metal Kutubpur Road, Hansi Red Coal, | Coal =2, LSDF =| Outside industrial |t found complying. As per Analysis report No. 136
LSDF, Electricity 0.01 area in rural area  |pated 12.06.2026 the parameters were found within
prescribed limit. Coal Complying
The unit was inspected on 26.06.2026 by Ms. Kirti, Sc-
. Outside industrial |B and sample of Air emission was collected. Unit found
16. Shree Gopala Sanwaria | Near Janak Steel Tubes Red LSDF, Electricity 2 area but in urbanised [complying. As per Analysis report No. 149 Dated Diesel, Electricity
Chemicals Ltd., Delhi Road, Hisar area 30.06.2026 the parameters were found within and Biomass
prescribed limit. Residue Complying
17. SHRI HARI METAL VPO.- KHANDA KHERI, Red Coal 2 Outside industrial | the ynit was found dismantled during inspection on by
HANSI, HISAR-125038 HR. area in rural area 13.3.2026 by Sh. Kapll S|ngh, AEE. dismantled
The unit was inspected on 22.06.2026 by Ms. Kirti, Sc-
18. BRIDORCI;CAI?I'TETII_—'II\I/:I;:II'_IIE—IIDNG P'Ir':'(;’l;iﬁ; lszfégr afsazrs Red LSDF, Electricity 0.1 Within industrial area |B . During inspection the unit was found close its own
y due to unavailibility of Raw Material Closed
The unit was inspected on 07.03.2026 by Sh. Kapil
Singh, AEE and sample of Air emission was collected.
19. Singhal Industries 10 IDC, Distt. Hisar Red coal 1 Within industrial area [Unit found complying. As per Analysis report No. 999
Dated 11.03.2026 the parameters were found within
prescribed limit. Diesel Complying
20. Deepak Industries KhararAlipur Road Hansi Red coal 0.5 Outqde industrial |yt was inspected on 13.01.2026 by Sh. Kapil Singh,
area in rural area AEE and during inspection the unit found dismantled dismantled
The unit was inspected on 08.06.2026 by Sh. Kapil
. Outside industrial |Singh, AEE and sample of Air emission was collected.
21. BRS Alloys Pvt. Ltd. P.No. 1, 2 &3, Delhi Red Coal, | Coal =1,LSDF = 2 butin urbanised |Unit found complying. As per Analysis report No. 138
Road, Hisar LSDF, Electricity 1 area Dated 12.06.2026 the parameters were found within
prescribed limit. Coal Complying
o . The unit was inspected on 13.01.2026 by Sh. Kapil
22. DASHMESH METAL VPO MOTH RANGRAN Red coal 1 Outside industrial |gjngh, AEE and during inspection the unit was found
area in rural area temporarily closed. Closed
PLOT NO.20, SECTOR 27- The unit was inspected on 24.11.2025 by Sh. Kapil
SHRI BALAJIL ' e . f iha i ; ; f d
23. ENTERPRISES 28, URBAN ESTATE , Red coal 0.3 Within industrial area |Singh, AE_E and during inspection the unit was foun
DELHI ROAD, temporarily closed. Closed
The unit was inspected on 16.09.2025 by Sh. Kapil
Khasra No 13//2/6 (2-0) at Outside industrial |Singh, AEE and sample of Air emission was collected.
24. KRISHNA INDUSTRY VPO Patan,//Diétt(Hisa)r Red coal 1 area in rural area |As per Analysis report No. 478 Dated 18.09.2025 the
parameters were found within prescribed limit. Pyrogas Complying
The unit was inspected on 06.04.2026 by Sh. Kapil
. o . Singh, AEE and sample of Air emission was collected.
25, Kisan Phosphates Pvt Ltd| Gavad Roaq Balsamand Red LSDF, Electricity 0.2 Outqde industrial  [pq per Analysis report No. 32, 33 & 34 Dated
DCP Hisar area in rural area  |g9.04.2026 the parameters were found within Disel, Electricity,
prescribed limit. Coal Complying
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Kisan Phosphates Private

Outside industrial

The unit was inspected on 06.04.2026 by Sh. Kapil
Singh, AEE and sample of Air emission was collected.

26. oH VPO Gawar, Hisar Red coal 6 ; As per Analysis report No. 32, 33 & 34 Dated
Limited area in rural area |39 04.2026 the parameters were found within Disel, Electricity,
prescribed limit. Coal Complying
The unit was inspected on 21.02.2026 by Sh. Kapil
Synergy Waste Plot No.168 SecFor 27-28, . L . Singh, AEE and sample of Air emission was collected.
27. Management Pvt. Ltd., HUDA Indgstnal Area, Red LSDF, Electricity 0.3 Within industrial area | ¢ per Analysis report No. 959 Dated 24.02.2026 the
Hisar parameters were found within prescribed limit. LSDF Complying
] o ] ] o . The unit was inspected on 07.03.2026 by Sh. Kapil
28, Hisar Aluminium Pvt. Village P.atan,.Tehsn and Red coal 1 Outqde industrial Singh, AEE and during inspection the unit found
Ltd. Distt Hisar area in rural area temporarily closed due to shortage of fuel. Closed
Krishana Krishana Metal . Outside industrial |Unit found dismantled during inspection on 13.3.2026
29. Industry Near OK Industry, Hansi Red coal 1.5 area in rural area  |by Sh. Kapil Singh, AEE. dismantled
Tosham Road, Village Outside industrial : : o :
30. Tirupati Chemical Kanwari, Tehsil Hansi, Orange LSDF, Electricity 0.2 . Unit found non operational during inspection on
Distt. Hisar area inrural area |58 > 2026 by Sh. Kapil Singh, AEE. Closed
The unit was inspected on 28.02.2026 by Sh. Kapil
Singh, AEE and sample of Air emission was collected.
31. Shri Ram Enterprises Plot No. 41, Orange Coal,Biomass Coal =_01'4€” LSDF | Within industrial area [Unit was found complying. As per Analysis report No.
- 980 Dated 03.03.2026 the parameters were found
within prescribed limit. Biomass Briquette | Complying
] o . Unit found temporarily closed owing to shortage of raw
32. Mannat Construction VPO Chanot, Hansi, Hisar Orange LSDF,Electricity 15 Outqde industrial | aterials during visit on 15.6.2026 by Sh. Kapil Singh,
Company area in rural area |5gg. Closed
PLOT NO 225 226 SECTOR The unit was inspected on 24.06.2026 by Ms. Kirti, Sc-
FRESH FOOD AGRO ithin i i d during inspection the unit was found non
33. INDUSTRIES 27 28 INDUSTRIAL AREA Orange Coal 1 Within industrial area |B an ( 9 p
HISAR operational Closed
The unit was inspected on 20.02.2026 by Sh. Kapil
34. KAY ELL OVERSEAS 54 SECTOR 27-28 Orange Coal 1 Within industrial area |Singh, AEE and during inspection the unit found
dismantled. dismantled
The unit was inspected on 11.03.2026 by Sh. Kapil
. . . . . Singh, AEE and sample of Air emission was collected.
35. M/s Kailash Proteins | Vl29e Kalirawan Mandi Orange  |LSDF,Agrowaste| Adrowaste =2, | Outsideindustrial |yt found complying. As per Analysis report No. 1004
Adampur Hisar LSDF = 0.01 area in rural area  |pated 18.03.2026 the parameters were found within
prescribed limit. Mustard Husk Complying
The unit was inspected on 24.06.2026 by Ms. Kirti, Sc-
Sawant Industries Outside industrial |[B and during inspection the unit was closed its own due
36. Jakhod Khera Jakhod Khera Orange LSDF 0.1 area in rural area |to shortage in availability of raw material and shortage
in demand of finished goods Closed
LSDF,Agricultur [Agricultural/bioma " d 54.06.2026 by Ms. K S
al/biomass ss Outside industrial e unit was inspected on 24.06. y Ms. Kirti, Sc-
37. OM INDIA INDUSTRIES VPO PATAN Orange refuse/briquette | refuse/briquettes | area in rural area |B . During inspection the unit was found close its own
s =1, LSDF = 0.05 due to seasonal off closed
] ] . Outside industrial [The unit was inspected on 10.02.2026 by Sh. Kapil
38. Franklin (India) 12Th K.M. Stone, Delhi Orange Coal 1 area but in urbanised |Singh, AEE and during inspection the unit is
Refractories Road, Hisar temporarily closed. closed

area

24



860

Mahender Singh

VPO Nalwa 2KM stone,

Outside industrial

39. Contractor Tosham Rc_)aq, Near Dhaani Orange LSDF,Electricity 0.4 area in rural area  |Unit found dismantled during visit on 28.2.2026 by Sh.
Mayapuri-Hisar 125037. Kapil Singh, AEE . dismantled
The unit was inspected on 28.02.2026 by Sh. Kapil
. . Singh, AEE and sample of Air emission was collected.
40. SHRI BALAJI VILLAGE KANWARI, Orange LSDF, Electricity 0.5 OutS|.de industrial | nit found complying. As per Analysis report No. 981
CONSTRUCTIONS TEHSIL HANSI, HISAR area in rural area Dated 03.03.2026 the parameters were found within
prescribed limit. LSDF Complying
Outside industrial |[The unit was inspected on 01.01.2026 by Sh. Kapil
41, JINDAL IE{I?/IIEI‘_I'IENDG MILLS |9TH KMMiEgNEH’Ig:;INDAL Orange LSDF,Electricity 0.5 area but in urbanised [Singh, AEE and sample of Air emission was collected.
’ area As per Analysis report No. 642 Dated 05.01.2026 the
parameters were found within prescribed limit. LSDF Complying
] ] ] The unit was inspected on 06.01.2026 by Sh. Kapil
House No. - 559, Village- Coal,tégrlcultural Agricultural/bioma e industrial Singh, AEE and sample of Air emission was collected.
42. Richlin Rubbers Hazampur, Tehsil- Hansi, Orange f/ lomass ‘ ss Outside in TSt”a Unit found complying. As per Analysis report No. 660
Hisar refuse/briquette| refuse/briquettes | area in rural area |pated 09.01.2026 the parameters were found within  |Biomass
S =10, Coal = 0.5 prescribed limit. Briquettes Complying
The unit was inspected on 22.01.2026 & 23.01.2026 by
o . Sh. Kapil Singh, AEE and sample of Air emission was
Jindal Stainless Limited _ _ Propane/LSDF/H Outside industrial |co|jected. As per Analysis report No. 812,813, 814,
43, (Hot Rolling Division) OP Jindal Marg, Hisar Orange sb 90 area but in urbanised 815, 816, 817, 818, 819, 820, 821, 822, 823, 824,
area 825, 826, 827, 828 & 829 Dated 29.01.2026 the
parameters were found within prescribed limit. LSHS Complying
idei i The unit was inspected on 02.04.2026 by Sh. Kapil
. 10th K M STONE, DELHI OutS|d§ |ndustr|'a| ot P e ~U< Y | p
44, Haryana Strips Pvt. Itd ROAD. HISAR Orange Coal 1 area but in urbanised [Singh, AEE and sample of Air emission was collected.
’ area As per Analysis report No. 16 Dated 08.04.2026 the
parameters were found within prescribed limit. Coal Complying
Hansi Road. Kutub Outside Industrial The unit was inspected on 14.01.2026 by Sh. Kapil
45, Vipin ST Poles Pvt Ltd Hans'_ Tj ' ‘1’2“50‘1‘;“ Orange | LSDF,Electiricty 0.5 utside In ‘fs nal " ISingh, AEE and sample of Air emission was collected.
ansi, Hisar- areainrural aréa |ag per Analysis report No. 738 Dated 20.01.2026 the
parameters were found within prescribed limit. NA Complying
. Agricultural/bioma
_ " LS'ﬂFBAgr'CUItU" ss Outside industrial |The unit was inspected on 17.03.2026 by Sh. Kapil
46. Banarsi Dass Cotton Mills 7th KM stone, Hisar Orange fa/ lomass refuse/briquettes | area but in urbanised |Singh, AEE and sample of Air emission was collected.
Pvt Ltd refuse/briquette =1, LSDF = area As per Analysis report No. 1051 Dated 24.03.2026 the |Agrowaste
s 0.015 parameters were found within prescribed limit. residue Complying
o . The unit was inspected on 07.03.2026 by Sh. Kapil
47. HISAR AGRO FOOD SatrodLadwa Roa.d Orange coal 1 Outqde industrial Singh, AEE and sample of Air emission was collected.
PRODUCTS Southern Bypass Hisar area in rural area As per Analysis report No. 998 Dated 11.03.2026 the
parameters were found within prescribed limit. LSDF Complying
Plot No. 55, Sector 27-28, The unit was inspected on 28.02.2026 by Sh. Kapil
48. Balaji Electric Industries | Industrial Area, Hisar, Orange LSDF,Electricity 0.3 Within industrial area [Singh, AEE and sample of Air emission was collected.
Haryana As per Analysis report No. 982 Dated 03.03.2026 the
parameters were found within prescribed limit. Electricity Complying
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LSDF,Agricultur

Agricultural/bioma

The unit was inspected on 14.01.2026 by Sh. Kapil

Khasra No 35, VPO Kohli, al/biomass SS Outside industrial : : feci
49, Actilife Organics Kohli-Kherampur Road, Orange ) refuse/briquettes ) Singh, AEE and sample of Air emission was collected.
Adampur, Hisar refuse/briquette| _ 0.75, LSDF = | 2reain rural area | ag per Analysis report No. 737 Dated 20.01.2026 the |Biomass
s 0.05 parameters were found within prescribed limit. Briquettes Complying
The unit was inspected on 01.01.2026 by Sh. Kapil
50. SARLIA STEEL ROLLING | DELHI ROAD, INDUSTRIAL Orange Coal 2.5 Within industrial area |Singh, AEE and sample of Air emission was collected.
MILLS AREA, HISAR As per Analysis report No. 643 Dated 05.01.2026 the
parameters were found within prescribed limit. Coal Complying
. . The unit was inspected on 06.01.2026 by Sh. Kapil
Mahipal Ceramics Pvt. | Post Box No. 48, Mirzapur Out5|dg |ndustr|_al Singh, AEE and sample of Air emission was collected.
51. Ltd., Road, Hisar Orange Coal 1.5 area but in urbanised | zg her Analysis report No. 659 Dated 09.01.2026 the
area parameters were found within prescribed limit. Coal Complying
The unit was inspected on 17.03.2026 by Sh. Kapil
. . . . Outside industrial |Singh, AEE and sample of Air emission was collected.
52. Indovax Pvt. Itd., Vill. Siswala, Distt. Hisar Orange LSDF 2 area in rural area |As per Analysis report No. 1050 Dated 24.03.2026 the
parameters were found within prescribed limit. Diesel Complying
. . The unit was inspected on 17.03.2026 by Sh. Kapil
. 25-02/2280, Radhika Out5|dg |ndustr|_a| Singh, AEE and sample of Air emission was collected.
53. Krishna Metals Road, Nand Nagar, Hansi Orange Coal 3 area but in urbanised As per Analysis report No. 1049 Dated 24.03.2026 the
area parameters were found within prescribed limit. Coal Complying
] Biomass The unit was inspected on 24.06.2026 by Ms. Kirti, Sc-
54 Green Field Industrial Development Orange b(r:i(z]aul:atiosr/nb?csjfn briquettes/biomas Within industrial area 8 and ;ample of Air emission was collected. As per Processed wood
: Colony, Delhi Road, Hisar s refuse = 14 Coal Analysis report No. 147 Dated 25.06.2026 the waste & Biomass
ass refuse =1 parameters were found within prescribed limit. Pellets Complying
Panchmukhi Ceramic Pvt o Coal,Biomass / Biomass / Outside industrial |The unit was inspected on 03.07.2026 by Ms. Kirti, Sc-
55. Ltd VPO Fransi, District Hisar Orange Agriculture Agriculture Refuse area in rural area |B and during inspection the unit was found closed its
Refuse = 0.3, Coal =0.1 own closed
] ] The unit was inspected on 22.06.2026 by Ms. Kirti, Sc-
Alpha Agro Foods Plot No 179 B Sector 27 28 Coal,Biomass _Biomass / o ) B and sample of Air emission was collected. As per
56. Internat.lor_mal Private Delhi Road Orange /Agriculture | Agriculture Refuse| Within industrial area Analysis report No. 142 Dated 25.06.2026 the
Limited Refuse = 0.8, Coal = 0.2 parameters were found within prescribed limit. Agroresidue Complying
The unit was inspected on 13.05.2026 by Ms. Kirti, Sc-
khasra no 309//3/2, o _ B and sample of Air emission was collected. Unit found
7| S| US| omge |isorseia| 02 | Quldents fomomine's por s eor e, 57 Dt
4 ' 19.5.2026, the parameters were found within
309//17, 309//18, prescribed limit. LSHS, Electicity |Complying
. . Outside industrial [The unit was inspected on 02.07.2026 by Ms. Kirti, Sc-
58. Vensa Infrastructure Ltd.| vear NH-3/ Police Line, Green LSDF 0.125 area but in urbanised [B and during inspection the sample of Air emission
Hisar area was collected. Result awaited Complying
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Annexure R/6

Allegati on by HCG

Sr. No. |Name & Address of Unit| Category PNG Status (PNG supply CTO Status Fuel as per
agency) Inspection note analysis report |Status
The UNIt Was TNSpected on
22.06.2026 by Ms. Kirti, Sc-B
Alpha Agro Foods and sample of Air emission
International Private - Updated ) g id was collected. As per Analysis
1 Limited Plot No 1798, ORANGE infrastructure .ut Woo Valid upto 31.03.2030 |report No. 142 Dated
Sector27 28 Delhi PNG not supplied 25.06.2026 the parameters
were found within prescribed
limit. Agroresidue Complying
FREEH FOSD AgROo Updated The unit was inspected on
2 INDUSTRIES, PLOT N ORANGE infrastructure but Wood Valid upto 31.03.2027 |24.06.2026 by Ms. Kirti, Sc-B
225 226, SECTOR 27 28 A M ; ;
PNG not supplied and during inspection the unit
INDUSTRIALAREA HISAR was found non operational Closed
The unit was inspected on
FTHN HEALTHCARE __ Updated _ 01.07.2026 by Ms. Kirti, Sc-B
3 PRODUCTS PVT LTD, F’Iot ORANGE infrastructure put Wood Valid upto 31.03.2035 |4 sample of Air emission
No. 53 Sector27-28 Hisar PNG not supplied was collected.Result awaited Complying
The unit was inspected on
Karan Surgical, Plot Updated 33r?n6?giGe?tllg:l]Surlﬁﬁ'oiza::d
4 No.85,Sector27-28, Distt. ORANGE infrastructure but Wood Valid upto 31.03.2030 9 Insp . .
: lied complying. A SCN was issued vide
Hisar PNG not supplie inspection No. 147457655 dated
01.07.2026 Non complying
The UNIt Was TNSpected on
27.05.2026 by Sh. Prince
Yadav, AEE and sample of Air
Gopal ji fruit products plot ~ Updated ) emission was collected. As per
5 No. 180 sec 27-28,Hisar ORANGE infrastructure put Wood valid upto 31.03.2028 | Analysis report No. 108 Dated
PNG not supplied 01.06.2026 the parameters
were found within prescribed [Biomass
limit. Briquettes Complying
TTIE UMt Was NSpected on
18.06.2026 by Ms. Kirti, Sc-B
& Sh. Prince Yadav, AEE and
HP COTTON TEXTILE Updated sample of Air emission was
6 MILLS LTD, 15 KM STONE RED infrastructure but Wood Valid upto 30.09.2026 |collected. As per Analysis
DELHI ROAD VPO MAYAR . rt No. 246 Dated
PNG not supplied report No. ate
HISAR HARYANA 25.06.2026 the parameters
were found within prescribed
limit. Biomass Complying
The unit was inspected on
Updated 22.06.2026 by Ms. Kirti, Sc-B
7 KNP ENIEEZSI_IOS:S%;;OT RED infrastructure but LSFO valid upto 30.09.2030 |- During inspection the unit
03 8 PNG not supplied was found close its own due to
seasonal off Closed
The unit was inspected on
Jindal Supreme (Ind|a) 03.07.2026 by Sh. Prince )
8 Pvt. Ltd., 9th KM RED NA LSFO Valid upto 30.09.2028 |Yadav, AEE and sample of Air
Stone,OPJindalMarg, emission was collected. Result
awaited Complying
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Tara Crop Care Private
Limited (MENTHA

The unit was inspected by Sh Kapil
Singh, AEE on 18.12.2025,
wherein unit was found complying,

9 OVERSEAS PRIVATE ORANGE NA Wood valid upto 31.3.2028. |and using sawdust briquettes as
LIMITED Satrod) Satrod fuel. As per A/R No. 619 dated
23.12.2025, the parameters were |Sawdust and
within prescribed limits. briquettes Complying
The unit was inspected on
NATIONAL SCIENTIFIC Updated 30.06.2026 by Ms. Kirti, Sc-B and
INDUSTRIES PLOT NO 22- . . during inspection unit found non
10 23 INDUSTRIAL AREA ORANGE infrastructure I_Jut Wood Valid upto 31.03.2026 comp?ying[.)ASCN was issued vide
HISAR PNG not supplied inspection No. 147456433 dated
01.07.2026 Non comp|ying
The UNIt Was TNSpected on
22.06.2026 by Ms. Kirti, Sc-B
and sample of Air emission
Ravindra Tubes Private Updated was collected. As per Analysis
11 Limited10thKMStone, Delhi RED infrastructure but LSFO Valid Upto 30.09.2030 report No. 144 Dated
Road, Hisar PNG not supplied 25.06.2026 the parameters
were found within prescribed
limit. PNG Complying
TTIE UMt Was TNSpected on
22.06.2026 by Ms. Kirti, Sc-B
and sample of Air emission
RAWALWASIA STEEL was collected. Unit found
12 PLANT PRIVATE LIMITED RED NA LSFO valid Upto 30.09.2030 [complying As per Analysis
6TH KM STONE DELHI report No. 143 Dated
ROAD 25.06.2026, the parameters
were found within prescribed
limit. LDS, Electricity Complying
The unit was inspected on
SANDLEY INDUSTRIES 29 02.07.2026 by Ms. Kirti, Sc-B
13 UDYOG NAGAR DELHI RED NA LSFO Valid upto 30.09.2027 |and sample of Air emission
ROAD HISAR was collected. Unit found
complying. Result awaited Complying
TTIE UMt Was NSpected on
26.06.2026 by Ms. Kirti, Sc-B
and sample of Air emission
Shree Gopala Sanwaria Updated was collected. Unit found
14 Chemicals Near Janak RED infrastructure but LSFO Valid upto 30.09.2026 [cOMplying. As per Analysis
Steel Tubes Ltd., Delhi pto 58.93.
L PNG not supplied report No. 149 Dated
Road, Hisar 30.06.2026 the parameters Diesel, Electricity
were found within prescribed |and Biomass
limit. Residue Complying
The unit was inspected on
Shubh Food Agro Updated 03.07.2026 by Ms. Kirti, Sc-B
15 Industries Plot No 179-A, ORANGE | infrastructure but Wood Valid upto 31.03.2035 |- During inspection the unit
Sector 27 28 Industrial PNG not supplied was found close its own due to
seasonal off Closed
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SINGLA METALS, PLOT

Updated

TTIE UMt Was NSpected on
17.03.2026 by Sh. Kapil
Singh, AEE and sample of Air
emission was collected. Unit
found complying. As per

16 NO.78, SECTOR 27-28, RED infrastructure but LSFO Valid upto 31.03.2027
HISAR PNG not supplied Analysis report No. 1053
Dated 24.03.2026 the
parameters were found within
prescribed limit. Diesel Complying
Sohan lal plywood Updated The unit was inspected on
17 . |ndustr|e§ near <?Ia|n|k ORANGE infrastructure but Cow Dug Valid upto 31.03.2036 03.07.2026 .by M.S' l.('m’ Sc-B and
jagran old industrial area PNG not supplied sample of Air emission was
Delhi road collected. Result awaited Complying
The Unit was Inspected on
21.02.2026 by Sh. Kapil
Synergy Waste Singh, AEE and sample of Air
Management Pvt.Ltd., Plot Updated emission was collected. As per
18 No.168 Sector 27- RED infrastructure but LSFO Valid Upto 30.09.2030 Analysis report No. 959 Dated
28,HUDA Industrial Area, PNG not supplied 24.02.2026 the parameters
Hisar were found within prescribed
limit. LSDF Complying
) Updated The unit was inspectgq on
19 Soft Care Surgical, Plot ORANGE | infrastructure but Wood Valid upto 31.03.2034 |03:07:2026 by Ms. Kirti, Sc-B and
No.95,Sec27-28, Hisar K sample of Air emission was
PNG not supplied collected. Result awaited Complying
The UNIt Was INSpected on
24.06.2026 by Ms. Kirti, Sc-B
and sample of Air emission
Green Field, Industrial Updated was collected. As per Analysis
20 Development Colony, Delhi ORANGE infrastructure but Wood Valid upto 31.03.2030 report No. 147 Dated
Road, Hisar PNG not supplied 25.06.2026 the parameters  |Processed wood
were found within prescribed |waste & Biomass
limit. Pellets Complying
TTIE UMt Was TNSpected on
28.02.2026 by Sh. Kapil
Singh, AEE and sample of Air
) ) Updated emission was collected. Unit
21 Shri Ram Enterprises Plot | - 5o ANGE | infrastructure but LSFO Valid upto 31.03.2028 |Was found complying. As per
No. 41, PNG not supplied Analysis report No. 980 Dated
03.03.2026 the parameters
were found within prescribed
limit. Biomass Briquette | Complying
The unit was inspected on
) - . 02.07.2026 by Ms. Kirti, Sc-B
22 Hisar Silicate and Chemicall o\ GE NA Wood Valid upto 31.03.2030 |and sample of Air emission
Works, 6 IDC, Hisar was collected. Unit found
complying. Result awaited Complying
Assurance INTL Limited, Updated The unit was inspected on
23 plot no 44,Sector 27- GREEN infrastructure but Wood Valid upto 31.12.2030 (02.07.2026 by Ms. Kirti, Sc-B
28, Hisar PNG not and there is no trade effluent

and air emission found

No Air Pollution
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24

Doctor Surgical Works, Plot
No.61, Sector27-28, Hisar

ORANGE

Updated
infrastructure but
PNG not

Wood

Valid Upto 31.03.2036

The unit was inspected on
30.06.2026 by Ms. Kirti, Sc-B
and sample of Air emission
was collected. Unit was found
complying. Result awaited

Complying

25

Indian Surgical, Plot No.
171, Sector 27-28,
Industrial Area, Hisar

ORANGE

Updated
infrastructure but
PNG not

Wood

Valid upto 31.03.2028

The unit was inspected on
30.06.2026 by Ms. Kirti, Sc-B and
during inspection unit found non
complying. A SCN was issued vide
inspection No. 147457725 dated
01.07.2026

Non complying

26

Balaji Electric Industries,
PlotNo.55,Sector 27-28,
Industrial Area, Hisar,
Haryana

ORANGE

Updated
infrastructure but
PNG not supplied

LSFO

Valid upto 31.03.2029

The Unit was mnspected on
28.02.2026 by Sh. Kapil
Singh, AEE and sample of Air
emission was collected. As per
Analysis report No. 982 Dated
03.03.2026 the parameters
were found within prescribed
limit.

Electricity

Complying
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Annexure R/7

Sr.
No.

Name

Address of unit

Catego
ry

Action taken by Board

Dhamu Enterprises

Raipur Road, Delhi Bypass, Satroad, Hisar

ORANGE

The unit was inspected by Sh. Kapil Singh, AEE and Ms. Kirti, Scientist B on 10.03.2026, during inspection it
was observed that unit is engaged in manufacturing of particle board. Such type of activity is covered under
Orange category at Sr. No. 78 “Plywood/board manufacturing (including Veneer and laminate) with biomass
fired boiler/ thermic fluid heater (without resinplant) of the Board as per notification dated 01.08.2025.
During inspection following deficiencies were found: 1. Unit is found established and is operating without
obtaining valid CTE/CTO from the Board. 2. Not installed the adequate Air Pollution Control Devices. 3. Not

provided the proper stack height and sampling facility for air sample. 4. Unit found using illegal fuel i.e. Wood.

A show cause notice was issued vide this office letter No. 3037-38 dated 13.03.2026. The unit has not
submitted reply of SCN. Closure order was issued vide Endst. No.
HSPCB/HIS/2026/INS/142766599CONCO001-004 dated 07.07.2026 and same was complied on 09.07.2026

N

Haryana Oil and
General Mills

OP Jindal Marg,Delhi Road, Distt.- Hisar, , HISAR

ORANGE

The unit M/s Haryana Qil and General Mills, OP Jindal Marg,Delhi Road, Distt.- Hisar was inspected by Sh.
Kapil Singh, AEE and Ms. Kirti, Scientist-B on dated 10.03.2026. At the time of inspection, it is observed that
unit is engaged in the process of Oil extraction. Such type of activity is covered under Orange category at Sr.
No. 63 “EDIBLE OIL MILLS -Vegetable oil manufacturing including solvent extraction and

refinery/hydrogenated oils” of the Board as per Notification dated 01.08.2025. During inspection, the unit was

found operational and following deficiencies were observed:- 1. Unit is found established and is operating
without obtaining valid CTE/CTO from the Board 2. Not provided adequate Air Pollution Control Devices. 3.
Not provided the proper stack height and sampling facility for air sample. Therefore, a show cause notice for
closure under Section 31A of the Air (Prevention and Control of Pollution) Act, 1981 and Section 33A of the
Water (Prevention and Control of Pollution) Act, 1974, prosecution for violation of section 21 and 22 under
Section 37 & 40 of the Air (Prevention and Control of Pollution) Act, 1981 and violation of 25 and 26, under
Section 41 & 47 of the Water (Prevention and Control of Pollution) Act, 1974, levy of Environmental
Compensation as per HSPCB policy dated 22.12.2021 issued against the unit vide No. 3014 dated
10.03.2026. Unit has submitted the reply of SCN on 26.03.2026, but the same was not satisfactory. Closure
order was issued vide Endst. No. HSPCB/HIS/2026/INS/143539438CONCO001-004 dated 25.06.2026 and
same was complied on 02.07.2026
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W

ARS Agro Products

Plot No. 131, Sector 27-28, Industrial Area, Distt.-
Hisar

ORANGE

The unit M/s ARS Agro Products, Plot No. 131, Sector 27-28, Industrial Area, Distt.- Hisar was inspected by
Sh. Kapil Singh, AEE and Ms. Kirti, Scientist B on dated 10.03.2026. At the time of inspection, it is observed
that unit is engaged in manufacturing of Fruit Juice. Such type of activity is covered under Orange category at
Sr. No. 29 “Food and food processing including fruits and vegetable processing” of the Board as per
Notification dated 01.08.2025. During inspection, the unit was found operational and following deficiencies
were observed:- 1. Unit is found established and is operating without obtaining valid CTE/CTO from the Board
2. Not provided adequate Effluent Treatment Plant. 3. Not provided the proper stack height and sampling
facility for air sample. 4. Unit found using illegal fuel i.e. Wood. Therefore, a show cause notice for closure
under Section 31A of the Air (Prevention and Control of Pollution) Act, 1981 and Section 33A of the Water
(Prevention and Control of Pollution) Act, 1974, prosecution for violation of section 21 and 22 under Section
37 & 40 of the Air (Prevention and Control of Pollution) Act, 1981 and violation of 25 and 26, under Section
41 & 47 of the Water (Prevention and Control of Pollution) Act, 1974, levy of Environmental Compensation as
per HSPCB policy dated 22.12.2021 issued against the unit vide No. 3012 dated 10.03.2026. Unit has not
submitted the reply of SCN in this office within stipulated time period. Closure order was issued vide Endst.
No. HSPCB/HIS/2026/INS/143539483CONCO001-004 dated 07.07.2026 and same was complied on
09.07.2026

N

Shree Balaji Food
Products

Plot No. 110, Sector 27-28, Industrial Area, Distt.-
Hisar

ORANGE

The unit M/s Shree Balaji Food Products, Plot No. 110, Sector 27-28, Industrial Area, Distt.- Hisar was
inspected by Sh. Kapil Singh, AEE and Ms. Kirti, Scientist B on dated 10.03.2026. At the time of inspection, it
is observed that unit is engaged in manufacturing of Tomato Sauce. Such type of activity is covered under
Orange category at Sr. No. 29 “Food and food processing including fruits and vegetable processing” of the
Board as per Notification dated 01.08.2025. During inspection, the unit was found operational and following
deficiencies were observed:- 1. Unit is found established and is operating without obtaining valid CTE/CTO
from the Board 2. Not provided the proper stack height and sampling facility for air sample. 3. Unit found
using illegal fuel i.e. Wood. 4. Not provided Effluent Treatment Plant (ETP). Therefore, a show cause notice for
closure under Section 31A of the Air (Prevention and Control of Pollution) Act, 1981 and Section 33A of the
Water (Prevention and Control of Pollution) Act, 1974, prosecution for violation of section 21 and 22 under
Section 37 & 40 of the Air (Prevention and Control of Pollution) Act, 1981 and violation of 25 and 26, under
Section 41 & 47 of the Water (Prevention and Control of Pollution) Act, 1974, levy of Environmental
Compensation as per HSPCB policy dated 22.12.2021 issued against the unit vide No. 3010 dated
10.03.2026. Unit has not submitted the reply of SCN in this office within stipulated time period. Resultantly
Closure order recommended vide application No. 143539328 and same is under process.
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Grover Agro Food
Pvt. Ltd.

Plot No. 4A &B, Satroad to Raipur Road, Delhi
Bypass, Hisar

ORANGE

M/s Grover Agro Food Pvt. Ltd., Plot No. 4A &B, Satroad to Raipur Road, Delhi Bypass, Hisar Lat: -
29.146242, Long: - 75.799709 was inspected by Sh. Muneer Saroha, AEE, Sh. Prince Yadav, AEE and Ms.
Kirti, Scientist B of HSPCB, Hisar Region on 18.03.2026, during inspection it was observed that unit is
engaged in manufacturing of Fruit Juice. Such type of activity is covered under Orange category at Sr. No. 29
“Food and food processing including fruits and vegetable processing” of the Board as per notification dated
01.08.2025. During inspection following deficiencies were found: 1. Unit is found established and is operating
without obtaining valid CTE/CTO from the Board. 2. Not installed adequate Air Pollution Control Devices. 3.
Not provided the proper stack height and sampling facility for air sample. 4. Unit is found using illegal fuel i.e.
Wood. 5. Not provided adequate Effluent Treatment Plant. Therefore, a Show cause notice for closure under
section 33-A, prosecution action under section 43/44 & 47 for violation of section 24, 25 & 26 of Water
(Prevention and Control of Pollution) Act, 1974 and for closure under section 31-A, prosecution action under
section 37 for violations of section 21 & 22 of the Air (Prevention & Control of Pollution) Act, 1981 and levy of
Environmental Compensation as per Board Policy dated 22.12.2021 issued against the unit vide No. 3077-78
dated 20.03.2026. Unit has not submitted the reply of SCN in this office within stipulated time period.
Resultantly Closure order recommended vide application No. 144386353 and same is under process.

()]

M/s Bansal Steels,

Plot No. 19, Industrial Development Colony,
Hisar

Green

THe UNIT Was TNSpected on U3.U7.20Z6 Dy MS. KIFl, SC-B W.T.T. UA NO. 53272UZ4. AT INE UMe oT INSpection,
the unit was engaged in process of " Wire drawing and wire netting(without pickling and with heat treatment)"
of the Board as per notification dated 01.08.2025. During inspection following deficiencies were found: - 1.
Unit is found established and operational without obtaining valid CTE/CTO from the Board. Therefore, a show
cause notice for closure under Section 31A of the Air (Prevention and Control of Pollution) Act, 1981 and
Section 33A of the Water (Prevention and Control of Pollution) Act, 1974, prosecution for violation of section
21 and 22 under Section 37 & 40 of the Air (Prevention and Control of Pollution) Act, 1981 and violation of 25
and 26, under Section 41 & 47 of the Water (Prevention and Control of Pollution) Act, 1974, levy of
Environmental Compensation as per HSPCB policy dated 22.12.2021 issued against the unit vide No. 446
dated 04.07.2026
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